[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF MAY-2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING AFFIDAVI AFFIDAVI WRITTEN ORAL OTHER
NAME G THEOF T OFT OFARGUMEN ARGUME STAGES/H
ISSUES WITNESSE EVIDENCE WITNESS TS NTS EARING
S ES DATE
ISH. SANJEEV KU! Suit ICS COMM-{01.07.2024 14.05.2025 [14.05.2025 [27.05.202 [09.06.2025 [09.06.20
IAGGARWAL, DISTRICT] [Extension |[Recovery [712/2024 KUMAR VS| 5 25
WUDGE (COMMERCIAL Block, Tis| RAKESH
ICOURT)-01 [Hazari KUMAR
[Courts,
IDelhi
1301, Suit forlCS COMM-23.10.2024 [NEERAJ == 23.05.2025[23.05.2025(02.06.202 |05.07.2025 [05.07.20 [Nil
[Extension |Recovery 1169/2024 IAGGARWAL VS| 5 25
[Block, Tis| IMUNICIPAL
[Hazari ICORPORATION
ICourts, |OF DELHI
IDelhi
1301, Suit forlCS COMM-426.10.2024 [NEELAM - 04.06.2025[04.06.2025(07.07.202 07.07.2025 [16.07.202[Nil
[Extension |[Recovery 1191/2024 ISHARMA VS, 5 5
Block, Tis| ISAMEER SALES|
[Hazari
[Courts,
IDelhi
1301, Suit forlCS COMM-14.11.2024 [TANMAY - 26.05.2025(06.06.2025(06.06.202 [18.07.2025 [18.07.202[Nil
[Extension |[Recovery 1251/2024 [BHATIA VS, 5 5
Block, Tis| ISUPER CAR|
[Hazari HUB
[Courts,
IDelhi
01, Suit forlCS COMM-04.07.2024 [RAM NIWAS}---- 08.07.2025/08.07.2025(22.07.202 |05.08.2025 [05.08.20 [Nil
[Extension |[Recovery [729/2024 IGOEL VS| 5 25
Block, Tis| IMUNICIPAL
[Hazari ICORPORATION
(Courts, |OF DELHI
IDelhi
1301, Suit forlCS COMM-426.11.2024 |SUNIL KUMAR}---- 03.07.2025/03.07.2025(|03.07.202 [15.07.2025 [15.07.202 [Nil
[Extension |Recovery 1300/2024 JAIN VS| 5 5
Block, Tis| WITENDER
[Hazari PANCHAL
[Courts,
IDelhi
1301, Suit forlCS COMM-{11.03.2024 |ANIL KUMAR}--- 03.06.2025(02.07.2025(17.07.2025(28.07.2025 [28.07.20 [Nil
[Extension |[Recovery 1347/2024 RAM VS. VIVID| 25
Block, Tis| INDIA
[Hazari IADVERTISING
[Courts,
[Delhi IMARKETING
I2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS(COMM) [1317/2024 [28.11.2024 |[SHRIKANT VS 05.05.20[14.05.2025 [14.05.2025 [03.06.202 [19.07.2025 [25.07.202]
IDISTRICT JUDGH IMAHESH o5 13.06.2025 [13.06.2025 |5 5
I(COMMERCIAL COURT)-02 ISHANKAR l07.07.202
[UPADHYAY 5
1306 ICS(COMM) [520/2024  [27.04.2024 [YASH 07.05.20(21.05.2025 [21.05.2025 [22.05.202 [27.08.2025 [27.08.20
IMATLANI  VS.25 131.07.2025 [31.07.2025 |5 TO| 125
IRAHUL 22.07.202
IBHATIA 5
01.08.202
5 TO|
Q
1306 ICS (COMM) [827/2024  30.07.2024 [PANASONIC  [17.05.20 [31.05.2025 [31.05.2025 [01.06.202 [12.09.2025 [22.09.20
[HOLDING 25 08.08.2025/08.08.2025/5 to| 25
ICORP. VS| 26.07.202
IMAHIPAL 5
ISINGH
11.08.2025
[to
1306 ICS (COMM) [116/2025 24.01.2025 [VIPIN GUPTA]23.05.20/06.06.2025[06.06.2025/08.07.202 [31.07.2025 [04.08.20
[VS MCD 25 18.07.2025 [18.07.2025 |5 25
23.07.202
5]
1306 ICS (COMM) |105/2025 22.01.2025 [NISHANT [27.05.20(09.06.2025/09.06.2025[14.07.2025/08.08.2025 [27.08.20
[BANSAL VSi25 22.07.2025 [22.07.2025(30.07.202 125
UASKARAN 5
ISINGH
1306 ICS (COMM) 09.06.2025/09.06.2025(10.07.2025/08.08.2025 [13.08.202|
SACHIN  JAIN 21.07.2025 [21.07.2025 [28.07.202 5
VS SOPAN[27.05.20 o
118/2025 25.01.2025 [INTERNATION [25
IAL




DISTRICT COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIS NAME VS
ISH. ILLA RAWAT, DISTRICT|CENTRAL 1303, Suit forCS(COMM) (02.03.2023 [M/S  ASHOKA6.05.20/08.07.2025/09.07.2025(16.07.2025(23.07.2025 [23.07.202]
WUDGE, COMMERCIAL [Extension [Recovery INO IBEADDS CORP.]25 5
ICOURT-03 [Block, Tis| 381/2023 VS M/S|
[Hazari 0.C.SEWATERS
ICourts, [LLP & ORS
IDelhi
1303, Suit folCS(COMM) (02.09.2024 |ADITYA 07.05.20(27.05.2025 [30.05.2025(08.07.202 [16.07.2025 [16.07.202
[Extension [Recovery NO ICONSTRUCTUI p5 5 5
Block, Tis| 943//2024 ON COMPANY]|
[Hazari [VS DELHI JAIL|
[Courts, IBOARD
IDelhi
1303, Suit forCS(COMM) f19.11.2024 [STATE = BANK05.05.20[30.05.2025/02.07.2025/08.07.202 [21.07.2025 [21.07.202
[Extension [Recovery INO OF INDIA VSp5
Block, Tis| 1268//2024 IDEEPALI
[Hazari ISHARMA
[Courts,
IDelhi
[MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS (COMM)- IGAURAV GARGP1.05.20] " [NIL
IDISTRICT JUDGE, [EXTENSIO 1408/2024 S. M/S AVONis 04.06.2025
ICOMMERCIAL COURT-04 N BLOCK| IAUR [AND
ITHC INDUSTRIES 05.06.2025
IDELHI PVT. LTD. DE- BEFORE
02.07.2025[BEFORE  |DE-
IAND [PE- 02.07.202 BEFORE- [15.07.202
[20.12.2024 03.07.2025[04.06.2025/5 15.07.2025 |5
1304 [RECOVERY [CS (COMM)-17.05.2022 [M/S TULLIOj2.05.20[PE —BEFORE BEFORE [BEFORE [29.07.202NIL
[EXTENSIO 1246/2022 IGIUSI SRL VS.25 101.07.2025 [PE- DE- 29.07.2025|5
IN  BLOCK| M/S SQUIRE| IAND [01.07.2025 [15.07.2025
[THC IBUTTON 02.07.2025
[DELHI DE-
15.07.2025
IAND
g
1304 IRECOVERY [CS (COMM)-20.12.2024 M/S  MITTAL?26.05.20[PE BEFORE BEFORE BEFORE —-06.08.20 [NIL
[EXTENSIO 1405/2024 [TIMBER 25 107.07.2025 [PE- DE- 106.08.2025 |25
[N BLOCK| [TRADERS VS, IAND 7.07.2025 [25.07.2025|
[THC INOIDA 08.07.2025
IDELHI IBUILDWELL DE-
25.07.2025
IAND
9
ISH. MANOJ KUMAR|CENTRAL il
IDISTRICT JUDGE|
(COMMERCIAL COURT)-05
ISH. NIKHIL CHOPRA, DJ|CENTRAL
ICOMM-06 TIS HAZRI COURT] PE-
CENTRAL DELHI PUNJAB 07.07.2025
Z500) ICS (COMM) [832/2024 [01.08.2024 I];I:I’EE)NAL Vs ;55'05‘20 & 7.07.2025 28'07‘202 28.05.2025 ;4‘07'202 INA
IGEETA UPPAL 08.07.2025
PE-
IM/S. SHRI RAM| 24.07.2025
[HART RAM &
u1o ICS (COMM) [1280/2023 [04.10.2023 %EWELLEgrSATE;?S'OS‘QO 25‘07'2%%5 [24.07.2025 26‘08'202 11.08.2025 ;1‘08‘202 INA
IBANK OF 106.08.2025
INDIA
11.08 2025
M/S. AUTO| PE-
ILOGISTICS 08.07.2025
Z500) ICS (COMM) [128/2025 28.01.2025 ;?]IEI‘)/\I’A VSI';];{IE;?D_'OS'QO 17'07_2025 8.07.2025(17.07.2025(25.07.2025 ;5‘07'202NA
IASSUANCE CO., &
ILTD. 18.07.2025
PE-
30.07.2025
IM/S. ORANGE| &
k1o ICS (COMM) [7/2025 04.01.2025 E\?EC?T,I:IDO_NVS‘Z'%'zO 31'07'203% 0.07.2025 26'08‘202 20.08.2025 22'08‘20 INA
[LUCA BERTON 06.08.2025
&
I07,08.2025
M/S. PE-
TEKNODOME 72025
INDIA PVT,|
Z500) ICS (COMM) [810/2024  [27.07.2024 [LTD. VS. M/S423'05'20n‘o7‘2025 [10.07.2025 [17.07.2025(31.07.2025 31:07:202)q5
VAEG 25 DE 5
INFORMATICS 0720
[PVT. LTD.
18 07.2025
PE-
07.07.2025
M/S. HARV] &
Kuio ICS (COMM) [1147/2024 [19.10.2024 ISI\O/I;%X Vs’§§‘°5'2010'07'2°§}53 [07.07.2025 [21.07.2025|01.08.2025 gl'OS‘QOQNA
IAGGARWAL 21.07.2025
26.07.2025
ISH. MUKESH KUMAR|CENTRAL il
IGUPTA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07




DISTRICT COURT CASETYPE CASE NO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
L OM REGI NAME VS
18 [|SH. GORAKH NAT!
IPANDEY, DISTRICT JUDGE,|
ICOMMERCIAL COURT
19 [SH. DEEPAK GARG,CENTRAL [309 THIRDCS (COMM.) (CS 24-09-2024 [SH JATIN|01.05.20 [Plaintiff ITHIN [WITHIN fon requeston
IDISTRICT JUDGE,| [FLOOR (COMM)/106)| IGUPTA Vs M/Sp5 levidence [TEO TEO jafter therequest
ICOMMERCIAL COURT-09 [EXTENTIO 2/2024 INAVIDH 104.06.2025WEEKS IWEEKS  [conclusion [after thel
IN BLOCK IENTERPRISES of evidene |conclusio
[PVT LTD m  of
levidene
1309 THIRD(CS (COMM.) [CS 03-10-2024 Mittal  Traders06.05.20[EVIDENCE]
[FLOOR (COMM)/109 Vs VIDHYAPR5 WILL BE
[EXTENTIO I5/2024 [BHARTI FIXED
[N BLOCK [PRAKASHAN [THROUGH|
[PRIVATE [THE
ILIMITED LOCAL
ICOMMISSI
NED
1309 THIRD(CS (COMM.) [CS 18-11-2023 [Imran Vs Faridi6.05.20 [Plaintiff ITHIN [WITHIN fon requeston
[FLOOR (COMM)/150 [Khan 25 levidence [TEO TEO lafter therequest
[EXTENTIO 1/2023 107.07.2025WEEKS ~ [WEEKS |conclusion |after the]
IN BLOCK of evidene |conclusio
m of
levidene
1309 THIRD(CS (COMM.) (CS 29-05-2024 (Sukhvinder 17.05.20 [Plaintiff ITHIN [WITHIN fon requeston
IFLOOR (COMM)/64 Singh Vs United25 levidence [TEO TEO jafter therequest
[EXTENTIO 8/2024 India Insurance| 03.06.2025(WEEKS ~ WEEKS |conclusion [after the]
IN BLOCK ICompany Ltd of evidene |conclusio
m of
levidene
1309 THIRDICS (COMM.) [CS 30-09-2024 {Jair Networki17.05.20 [Plaintiff ITHIN [(WITHIN fon requeston
[FLOOR (COMM)/107 Services Privates levidence [TEO TEO lafter therequest
IEXTENTIO 8/2024 ILimited Vs| 14.07.2025 WEEKS  WEEKS [conclusion [after the
IN BLOCK Multifactor of evidene |conclusio
ILimited Liabilit; m  of
[Partnership levidene
1309 THIRD(CS (COMM.) [CS 13-11-2024 [M/s ALM}31.05.20 [Plaintiff ITHIN WITHIN jon requeston
I[FLOOR (COMM)/124 lenterprises 25 levidence [TEO TEO lafter therequest
[EXTENTIO la/2024 fthrough  prop| 24.07.2025WEEKS  [WEEKS [conclusion [after thel
IN BLOCK mohd zafar Vs| of evidene |conclusio
Ghyayasuddin m of
levidene
1o ([SH. AJAY PANDEY,CENTRAL
IDISTRICT JUDGE,| M/s Allied|
ICOMMERCIAL COURT » lesccoMms 1'!Jh?s }"rivatcv
07 (Civil 8 05.06.2024 [Limited Vs M/sq--- === F--- === === - F---
9/2024 Seial
ejal
ICorporation
IMARVEL
[VINYLS LTD Vs|
M/S
- ICS(COMM)1 ICHOLAMANDA
307 (Civil b10/2024 29102024 Ay MS
IGENERAL
INSURANCE CO|
11 [SH. S.S RATHI, DISTRICTICENTRAL Sk [As per]
UUDGE, COMMERCIAL PHaUDLARY e order,
/8 ) i
ICOURT VI TECHY5 0520 bppointed [parties  to
B1o (s (cOMM) WINDOWS  Viao > F for file list of
M/S AFIRM| lvidence  |Witnesses,
CONSTRUCTIO recording  f. hin o
lCS (COMM)/68/316-01-2025 NS PVT LTD within 15
FATIINTS AN As per]
[ELECTRICALS lorder,
THROUGH SPA| Lc D
HOLDER MR hppointed [Parties to
10 (s (cOMM) HEMANT - ffor file list of
IARORA Vs levidence 'w1tnesses,
IMOHAMMAD  [08.05.20) recording iﬁithin an,
ICS (COMM)/271/06-03-2025 |ARIF 25 P 9
|As pe!
M/S SAKARNI °;‘Iifire’s o
PLASTER 20.05.20PE- fle Tt of
pro (CS (COMM) (INDIA PVT.o5 04.06.2025[ witnesses,
ILTD Vs UMESH] if ?
KUMAR ithin 19
lCS (COMM)/98/221-01-2025 [THAKUR . 9
|As per|
ILC lorder,
lappointed [parties  to
1o lcs ccoMm) 11\\41{% BEAUTY§3.05.20_ o file list of
PRINT(INDIA) |~ evidence  witnesses,
PRIVATE ~ LTD| recording fif hin
lcS (COMM)/308}18-03-2025 Vs AKASH JAIN vithin 15
|As per]
ravnora el
S AGGARWAL Vsi6.05.20|PE- ifile List of
po (°S Ccomm) ?14\1/51 s VELDes 02.06.2025 witnesses,
INDUSTRIES ‘fithin any
[CS (COMM)/259¢01-11-2019 |JAND ANR L £



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
|As pe!
ILC lorder,
ppointed [parties  to
310 CS (COMM) %A[}{%IES VS§§'<05~20_ ffor file list of
BALAJI STEEL evidence  JInesses,
IAGENCY AND| recording I~ anyy
within 15|
ICS (COMM)/316/20.03.2025 |ANR £
130.05.20|PE- |As per|
25 105.06.2025, lorder,
[parties  to|
310 ICS (COMM) L file list off
STATE ~ BANK ;}’““essfﬁ’y
OF INDIA Vs within 15’
ICS (COMM)/174{10.02.2025 | BEENA P
2 [SH. RAVINDER BEDIL,CENTRAL il
IDISTRICT JUDGE,
ICOMMERCIAL COURT
3 [SH. M.K NAGPAL, DISTRICTICENTRAL |nil
JUDGE, COMMERCIAL
ICOURT
14 SH. ASHUTOSH KUMAR,WEST
IDISTRICT JUDGH B OPERAT
((COMMERCIAL COURT) VE BANK
[LIMITED Vs
ICS IANSHUL
(COMM)/100 IGOEL AND
S 6/2024 27-11-2024 %&NUM 03-05-2025 INil INil il [nil mil [nil
M
ICHOWDHA
RY
(. PROPRIET]
ICS IOR OF
(COMM)/869 PRAKASH
lcs 2024 07-10-2024 |AGENCIES) [16-05-2025 INil INil il [nil nil [nil
STATE
CS IBANK OF
(COMM)/40/ INDIA Vs
lcs 2025 16-01-2025 |SANJAY 16-05-2025 INil INil il il nil il
[FaTueep
Malhotra V|
M/S  G.F|
[ELECTRONI
CS throughl
ICS fits Prop.|
(COMM)/795 Kuljit Singh|
lcs 2024 11-09-2024 |Chhabra 17-05-2025 INil INil nil nil il il
15 [MS. HEMANI MALHOTRA,WEST
IDISTRICT JUDGH
((COMMERCIAL COURT)-02
ICS COMM IMAHALAXMI 17-04.20 0&05‘20250&05‘202528‘05'202 - - -
ILUMBER P LTD|
Vs PULKIT|
636/2024  26.07.2024 BUMBA
ICS COMM IMETAFIX IND';55.04.20 02.07.2025 2.07.2025(5)2'07‘202 - - -
[P LTD \E
SHWETA
5847/2024 06.12.2024 |SINGHAL
16 [SH. DIG VIJAY SINGH,WEST il
IDISTRICT JUDGH
((COMMERCIAL COURT)-03
7 (SH. SANJAY JINDAL,JWEST il
IDISTRICT JUDGH
I((COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICT|WEST il
WUDGE (COMMERCIAL
ICOURT)
19 |[SH. NARESH KUMAR|WEST il
[MALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

COURT

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

SR COURT

DISTRICT

CASE TYPE

CASE NO.

L ROOM REGI NAME VS
20 SH. ANURAG SAIN,[NEW DELHI
IDISTRICT JUDGH
(COMMERCIAL COURT)-01 M/S DSV AIR, o 5oWITHIN - WITHIN jp DATE NOTRATE E?GAI}MEN
il ICS(COMM) [106/2022 12.01.2022 |AND SEA PVT25' 5-2016NE IONE FILED GIVEN INOT It
ILTD. WEEK EEK IGIVEN 19.09.2025
p1[SH. VIDYA  PRAKASH/NEW DELHI POLYTECH
IDISTRICT JUDGH PRIVATE IMISC.
(COMMERCIAL COURT) LIMITED WITHIN  [WITHIN DATE :
ICS (COMM.) (928 /2022 |28.11.20255 [Vs ATULZQ‘OS‘zooNE IONE EI?;}ED gﬁ;I‘EZNNOTNOT éEPREAN
[BANSAL 5 WEEK EEK IGIVEN 00.202.
PROP. OF M/S§| 4.09.2025
[BANKEY
D 40|
IMANUFACTURI|
[NG COMPANY IMISC.
WITHIN TTHIN IDATE
ICS (COMM.) |895 /2024 |07.11.2024 vs 05-05-20/\E NE NOT DATE NOTNOT [APPREAN
IGLUTAPE 25 WEEK EEK FILED IGIVEN GIVEN ICE
INDIA PRIVATE| 15.09.2025
ILIMITED AND|
IORS.
IMISC.
. | WITHIN TTHIN IDATE
ICS (COMM.) 366/ 2024 |25.04.2025 f,;a;g‘}fra g;‘;igl‘"gg -05-20\GNE, IONE EloLgD gﬁ;IENNOTNOT é‘EPREAN
WEEK EEK IGIVEN
[15.10.2025
25
IM/S Committed|
Cargo Care| IMISC.
L2 WITHIN ITHIN ~ DATE
S (COMM.) 1758/ 2024 118.00.2024 [Limited [13:05:205\E IONE NOT DATE NOTop  [APPREAN
Vs 25 WEEK EEK [FILED IGIVEN GIVEN ICE
FREIGHT| [15.09.2025
[ZONE
|Ais Glass| IMISC.
. WITHIN TTHIN DATE
(S (COMM.) 798/ 2024 l24.00.2024 Solutions Ltd Vsjt4.05.20 ONE NE INOT IDATE NOTNOT IAPPREAN
Sun 25 WEEK EEK [FILED IGIVEN GIVEN ICE
Control Systems| [15.09.2025
[[CICI BANK| o3.05.2 OWITHIN TTHIN INOT IDATE NOTDATE I('\\/Illg(liEAN
ICS (COMM.) |570 /2023 |21.10.2023 [LIMITED V523' 5- IONE IONE FILED IGIVEN INOT CE
IDALBIR SINGH [ [WEEK EEK IGIVEN
18.08.2025
22 (SH. VINEETA GOYAL,/NEW DELHI il
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
|23 [MS. SAVITA RAO, DISTRICT|SOUTH
WUDGE(COMMERCIAL
COURT) 2, Ne S (CoMM) gitan}b SN 6 ithi
> s uppliers s.[16.05.20 jwithin 31.07.202
gi)ouclli-l (Civil Suit b62,/24 22.05.2024 fumi Tt rior Pvis eeks INIL INIL INIL 5 INIL
ILtd
24[MS. ANURADHA SHUKLAISOUTH il
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV ISOUTH il
26 (SH. SANJEEV KUMARISOUTH
ISINGH, COMMERCIAL SVE%EASGRO
COURT. b
9, Ne 109.07.2025 19.07.2025
ICourt ICommercial gS/Q(OCzOMM)02401.2023 g‘g L;FIIS) & IAND F - 26.07.2025 28'08‘20 IAND
[Block-1T 3 3 SHRi DHIRAJ| 14.07.2025 [24.07.2025
[KUMAR & ANR.
27 (SH. LOKESH KUMARSSOUTH
ISHARMA, DISTRICT| IPANASONIC
WUDGE(COMMERCIAL ko, Ne LIFE
ICOURT) Court ICS/COMMER CS/COMM/313-01-2023 ISOULUTIONS j15-01- | 9-10- L L L 3-07-
IBlock-IT ICIAL 13/2023 INDIA P. LTD.2024 2024 2025
S AMIT
[ENTERPRISES
IASHISH
ko, Ne IAGGARWAL VS o
ICourt gISAEOMMER gs;;:(())lMM/ 327—11—2019 M/S RACINGL%Q02 - 23204 - - o 11-07-2025
IBlock-TT 4/2019 PROMOTIONS P04 4
IP. LTD.




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
IM/S  POTHOS|
ko, Ne SOLUTIONS VS o
(Court gISAEOMMERg(s);ggzl\;[M/ém-u-zozz M/S D. Kil'm'zo- 22204 - - - [15-07-2025
Block-IT CHEMICALS P4 4
[LTD
Lo, Ne IMERCHANTS
> ICS/COMMER (CS/COM/12/| ICOURIER Pj22-02- | 30-04- L L L o
g{’;‘c‘ﬁ_n ICIAL 022 04-01-2022 \j 1y 'yg SURYARO24 bo24 18-07-2025
ICARGO
Ho, - Newos coMMER (CS/COM/65 STATE  BANK,G os- 4-06-
ICourt ICIAL /2022 19-11-2022 |OF INDIA VS| 02 - F - - o bo2
IBlock-TT K RAJ KUMAR 4 5
Ko, Ne v
Conrt (CS/COMMER CS/COM/60 | 6,2 COMMUNICATIB0-05- | | . . . 9-07-
ICIAL 9/2023 ION VS JAKSONR024 2025
[Block-1T
[LTD.
M/S NLMK|
INDIA SERVICE
ko, Ne CENTER  V§
ICourt gISAEOMMER g/sz/ggM/SS 08-06-2023 [POSCO ;?)207 - - o - - 101-08-2025|
Block-TT 3 POGGENAMP 4
[ELECTRICAL
ISTEEL
Lo, Ne M/S PUNAM|
? ICS/COMMER [CS/COM/23 | = IPRIYADARSHI (03-07- | . L L L .
gﬁ;‘;ﬁ_n ICIAL l4/2020 04-09-2024 \11 S AMMAN{2024 [p8-10-2024 [17-07-2025
[ULLAH
IAKMY
ko, Ne BUILDCON P|
[Court gISAEOMMERC/SéggM/M 27-09-2023 [LTD. VS SMczg;g - [26-11-2024 | - - [21-07-2025
IBlock-TT /2023 ENTERPRISES 024
IP. LTD.
IMRS. BALA|
ko, Ne DEVI \C. o
ICourt SIS}/\EOMMER C/S2/§SM/47 08-10-2024 |MUNICIPAL ;);’2 - b6-11-2024 - - - 232"7
IBlock-1T 8/2024 ICORPORATION 025 5
(OF DELHI
28SH. LAL SINGH, DISTRICT|SOUTH-EAST
WUDGE
ISHUBAN
[HCMR
e IMOTORS 01-05-  [24-05- [24-05- l09-07- oo 105-06-
18 BLOCK 1ICS(COMM) [331/2024 04-05-2024 [bprva g LTD 2025 2025 boss 2025 109-07-2025 boos
s Dr. JAIDEEP|
[ROHTAGI
ISHAMMI
IAGARWAL V5|
INEW SHOP|
ICS(COMM)  [2447/2024 [28-05-2024 |CSTORE 22;;5' 2?)'2(;_5' 23'2055 9-07-2025 [9-07-2025 ;?]'2057’
[NETWORK
[PRIVATE
[LIMITED
29 [MS. NEELAM SINGH [SOUTH-EAST jnil
IDISSTRICT JUDGE
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST nil
131 [MS. ANU GROVER BALIGA [SOUTH-EAST PE-
GOODRICH R
IMARITIME
ICOMMERCIA|CS COMM22/11/22 PTV. LTD. VsA15/04/2 l05/05/25 |- L L 22.07.25
IL SUIT 1136/22 5 &
IFAIR ~ FOOD| b3.07.25
[EXPORTS FA-
25,08 25




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
IPE-
ICOMMUNICATI 28.7.25 &
ION SYSEM INC| 129.07.25
21 g%%%ERCIA g:/zochMMlz/oz/m [Vs. BGRG;S/OS/2 13/05/25 [3/05/25 |- - DE-
[ELECTROSOFT 01.08.25
[LIMITED FA-
04.09.25
IPE-
ISANJAY 27"’7‘25
[BANSAL Vs.|
E(;l[\]’[rl\;[ERCIA ggs/zgg)MMm/lz/zo ICINE INDIA;I/OS/2 09/05/25 - - - 08'06}23?
INTERNATION
AL 31.07.25
[FA-
02,0025

132 [SH. BHUPESH KUMAR ISOUTH-EAST il

B3|MS. NEERA BHARIHOKE,SOUTH-EAST|nil
[IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

134 [MS. NIRJA BHATIA[SOUTH-EAST il
IDJ(DIGITAL)-07, SOUTH|
[EAST DISTRICT,

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST il
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 |[SH. PITAMBER DUTT,[EAST [209 [RECOVERY [394/2023  [21-10-2023 [PUNJAB 01-05- |- |- - - [PE. 19-05-
[DISTRICT JUDGE| [NATIONAL 2025 2025, DE.-
((COMMERCIAL COURT) [BANK VS, [24-05-

(OMIKA 2025,
[ENTERPRISES [FINAL
IAGRUMEN|
[T-30-05-
2025
37[MS. RUBY ALKA GUPTA JEAST
[DISTRICT JUDGE
((COMMERCIAL COURT) {;gVISH JAIN };WO wegksféf"ffs ;‘;}’E@f‘ﬁ;’ EéeWiﬂ;iﬂ Qf
om toda eeks o
o1 CSComm  [145/2024  5/6/2024 |gpo o ppracy ., 12-02-;}c‘§e dule of;}c]lie dule ofconclusion [ [p1-05-2025
[N PVT.LTD -0 2024 lthe LC lthe LC lof DE
2025

I38[SH. SANJEEV ~ KUMARINORTH-EAST]01 [20-05~
IMALHOTRA, DISTRICT] 2025 |
DUDGE (COMMERCIAL)-01 P.E. 034

l06-2025
S - DE
(COMMERCI 5 DAYS 106-06-
(AL)/CIVIL CENTRAL PRIOR TO bo25 |
BANK  OF [FINAL [TO BEFINAL
[NDIA VS, ITHIN| IARGUME HEARD ONARGUME
131/2024 ISHARDA 105.05.2025 10 DAYS |YES INO INT 106-06-2025NTS
[KAKO 124.05.202
IAPPAREL 5 — P.E.
INDIA 02.06.20
CS THROUGH o5 — D.E
(COMMERCI TS PROP| 3 DAYS| 103.07.20
[AL)/CIVIL BHARAT PRIOR TO| o5
[BHUSHAN IFINAL [TO BEFINAL
[VS. GAURAV| WITHIN IARGUME HEARD ONARGUME
100/2024 |ANAND 107.05.2025 1o DAYS [YES INO INT l03-07-2025 NTS
126.05.202
5 — P.E.
109.06.20
CS PARO o5 — D.E.
(COMMERCI IMUTHREJA 5 DAYS 104.07.20
(AL)/CIVIL Vs. PRIOR TO| lo5—
[RANDHIR [FINAL [TO BEFINAL
[KUMAR WITHIN IARGUME HEARD ONARGUME
78/2024 JHA 109.05.2025 1o DAYS|YES INO INT l04-07-2025 NTS
28.05.20
25 — P.E.
CS IANAND 105.06.20
(COMMERCI JAIN PROP 3 DAYS 25 — D.E.
(AL)/CIVIL IM/S CRAFT| PRIOR TO| 07.07.202
METAL VS, [FINAL [TO BE5— FINAL
IASHOK ITHIN IARGUME HEARD ONARGUME
[22/2025 IKUMAR 14.05.2025 10 DAYS [YES INO INT 14-05-2025 NTS
128.05.20
25 — P.E.
CS IANAND 105.06.20
(COMMERCI JAIN PROP| 3 DAYS o5 — D.E.
(AL)/CIVIL IM/S CRAFT| PRIOR TO| 07.07.202
METAL VS, IFINAL TO BEs5— FINAL
ASHOK WITHIN IARGUME HEARD ONARGUME
l22/2025 IKUMAR 14.05.2025 1o DAYS|YES INO INT 14-05-2025 [NTS




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
21.05.202
VINCOM IT| 5 — P.E.
CS ISOLUTIONS 102.07.20
(COMMERCI PVT LTD VS, 3 DAYS o5 — D.E,
AL)/CIVIL IMUSKAN PRIOR TO| 14.07.202
MAHI [FINAL [TO BEj5— FINAL
[ENTERPRIS WITHIN IARGUME HEARD ONARGUME
134/2024 [ES 15.05.2025 1o DAYS|YES INO INT 14-07-2025 [NTS
ISAKET 06.06.20
ISACHDEVA 13 DAYS| 25 — D.E|
VS. IPRIOR TO| 107.07.202]
ICS SAMYAGYA [FINAL [TO BE5— FINAL
(COMMERCI [ENGINEERS; ITHIN IARGUME HEARD ONARGUME
IAL)/CIVIL 115/2024 [PVT LTD 19.05.2025 10 DAYS [YES INO INT 107-07-2025 INTS
07.07.202]
5 — P.E.
21.07.202
3 DAYS 5 — D.E,
CENTRAL IPRIOR TO| 29.07.202)
ICS BANK OR IFINAL TO BEs5— FINAL
(COMMERCI INDIA VS, WITHIN IARGUME HEARD ONARGUME
IAL)/CIVIL 131/2024 ISHARDA |20.05.2025 1o DAYS|YES INO INT 120-07-2025 INTS
01.07.202
l5 — P.E.
20.07.202]
5 — D.E|
[BANK OF 3 DAYS| 05.08.20
[BARODA VS| IPRIOR TO| 25—
ICS OM [FINAL [TO BEFINAL
(COMMERCI [PRAKASH ITHIN IARGUME HEARD ONARGUME
IAL)/CIVIL _ 36/2025 IGUPTA 122.05.2025 10 DAYS [YES INO INT l05-08-2025NTS
07.07.202]
5 — P.E.
24.07.202]
ZUBAIR 13 DAYS| 5 — D.E|
IALAM VS| [PRIOR TO| 131.07.202
ICS M/S AL AFJ| IFINAL TO BEs5— FINAL
(COMMERCI INDUSTRIE ITHIN IARGUME HEARD ONARGUME
IAL)/CIVIL 135/2024 S PVTLTD [26.05.2025 10 DAYS [YES INO INT 131-07-2025 [NTS
19.07.202
AJAY JAIN| 5 — P.E.
TRADING 126.07.202]
IAS HIMGIR]]| 5 — D.E|]
IPLASTICS 3 DAYS| l02.08.20
S. PRIOR TO lo5—
ICS IPRAVEEN FINAL TO BEFINAL
(COMMERCI [KUMAR WITHIN IARGUME HEARD ONARGUME
IAL)/CIVIL _ l49/2021 ICHAUHAN [28.05.2025 10 DAYS [YES INO INT l02-08-2025NTS
09.07.20
RESHMA 25 — P.E.
ICOLLECTIO 125.07.202
VS| 13 DAYS| 5 — D.E|
INYSAA IPRIOR TO| 01.08.202
ICS [RETAIL [FINAL [TO BE5— FINAL
(COMMERCI ENTURE ITHIN IARGUME HEARD ONARGUME
|AL)/CIVIL 125/2025 IPVT LTD 130.05.2025 10 DAYS|YES INO INT 101-08-2025 INTS
139 |SH. BRIJESH KUMAR GARG [SHAHDARA IPE
0.05.2025
[Prime Gold| %1}::05‘2025
1301, Ne ICables Pvt Ltd l02.06.2025
ICourt ICS(COMMER |CS(COMM) Vs Manish01.05.20 o
Building |CIAL) 611/24 03.12.2024 |Gupta 25 INot Filed |Not Filed [Not Filed NO INO o nb anac
[PE
[04.06.2025
[DE
105.06.2025
. . [FA
1301, Ne IShri Akshay Jain| l11.06.2025
ICourt I(CS(COMMER |CS(COMM) VS Shri Ashishio7.05.20 o
Building  |CIAL) 621/2024  06.12.2024 |Kapoor 25 INot Filed [Not Filed |Not Filed [NO INO
[PE
20.05.2025
b DE
[03.06.2025
[FA
01,  Ne 10.06.2025
ICourt ICS(COMMER |CS(COMM) ICANARA BANK[08.05.20|
Building  |CIAL) 22/2025 10.01.2025 [VSRESHMA |25 INot Filed [Not Filed |Not Filed [NO INO
[PE
9.06.2005|
DE|
[10.06.2025
[FA
301, Ne VIKASH ~ JAIN| l03.07.2025
ICourt ICS(COMMER |CS(COMM) S SHAKTIN3.05.20 o
Building |CIAL) 12/2025 07.01.2025 [FOOTWEAR |25 INot Filed |Not Filed [Not Filed NO INO
[PE
02.07.2025
[PUNJAB AND|
ISIND BANK VS|
301, Ne ISATENDER
(Court ICS(COMMER |CS(COMM) [KUMAR 20.05.20]|

Building  |CIAL) 652/2024  [20.12.2024 |SHARMA 25 INot Filed [Not Filed |Not Filed [NO NO




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
[PE
14.06.2025
01, Ne IPREM WATI VS|
(Court ICS(COMMER |CS(COMM) [PRAVEEN 21.05.20
[Building  |CIAL) 35/2025 15.01.2025 |[KUMAR SINGH |25 INot Filed [Not Filed |Not Filed [NO NO
Ko |MS. KIRAN BANSAL,/SHAHDARA
IDISTRICT JUDGE|
((COMMERCIAL COURT) SARAOGI
ISUPER  SALES|
[PVT LTD Vs
[ROOM NOCOMMERCIAICS COMM| [VISHWASH 02.05.20[NOT INOT INOT [PE/21.05.2
208 IL. 01/2024 23-09-2024 KUMAR 125 IFILED [FILED IFILED INO- INO 1025
[ROBOTECH
[PVT LTD Vs SRS|
[ROOM NOCOMMERCIAICS COMM INTERNATION (02.05.20[NOT INOT INOT [PE/30.05.2
208 IL i410/2023 18-08-2023 AL SCHOOL 25 IFILED [FILED IFILED INO- INO 025
[Ravi Aggarwall
IProp Of Ms Fab)
[ROOM NOCOMMERCIAICS COMM India Vs Sanjay08.05.20[NOT INOT INOT IPE/01.07.2
208 IL. 221/2024 05-04-2024 [Khera 125 IFILED IFILED IFILED INO- INO 025
IROOM NOCOMMERCIAICS COMM |Achal Gola Vs[14.05.20 NOT INOT INOT [PE/05.07.2
208 IL 1329/2024  03-06-2024 [Rajiv Kumar 25 IFILED [FILED [FILED INO- INO 025
IGOEL  COTTS|
PVT LTD Vs
ORCHID ENT]|
[ROOM NOCOMMERCIAICS COMM OUTFIT PVTj17.05.20 NOT INOT INOT [PE/19.07.2
208 IL 86/2024  18-11-2024 [LTD and ORS |25 [FILED IFILED [FILED INO- INO 1025
IM/S EASY TRIP|
[PLANNERS LTD|
Vs M/S|
INAVKAAR
[ROOM NOCOMMERCIAICS COMM [HOLIDAYS 19.05.20 NOT INOT INOT IPE/14.07.2
208 L 160/2021 17-03-2021 |AND ANR 25 FILED [FILED IFILED INO- INO 25
[ROOM NOCOMMERCIAICS COMM| [Devinder Singh22.05.20[NOT INOT INOT IPE/10.07.2
208 IL 636/2023  [12-12-2023 Vs Raj Tomar 25 IFILED [FILED [FILED INO- INO 025
l41[SH. SANJAY SHARMA-II[SHAHDARA
IDISTRICT JUDGE| Eﬁglgf(;ING
ICOMMERCIAL COURT PVT LTD VS
ISATAR
303, Ne [ENGINEERING
ICourt ICS(COMMER |CS(COMM) [WORKS PVT02.05.20|
Building  |CIAL) 483/2024  113.09.2024 |LTD |25 INot Filed NO INot Filed NO INO
303, Ne BANK OF
ICourt ICS(COMMER |CS(COMM) [BARODA VSj08.05.20|
Building  |CIAL) 90/2025 07.02.2025 [NIZAM ALI 25 INot Filed [NO INot Filed NO INO
IM/S  DQBYDT
[PVT LTD V§
303, Ne IFOLIFLEX
ICourt ICS(COMMER [CS (COMM) ICABLE INDIA/09.05.20|
Building  |CIAL) 172/2025 19.03.2025 |PVT LTD 25 INot Filed [NO INot Filed [NO INO
[PUNJAB
03, Ne [NATIONAL
ICourt ICS(COMMER |CS(COMM) [BANK VSi3.05.20
IBuilding |CIAL) l521/2024 04.10.2024 |KRISHAN PAL P25 INot Filed [YES INot Filed [YES [YES
M/S RUR|
[TALENT
ISOLUTIONS
303, Ne PVT LTD VS|
ICourt ICS(COMMER |CS(COMM) IKFN 14.05.20
Building  |CIAL) 473/2024  07.09.2024 [ENTERPRISES P25 INot Filed NO INot Filed NO INO
REGAL PAINT|
& BRUSH PVT|
303, Ne ILTD VS SUSHIL
ICourt I(CS(COMMER |CS(COMM) [KUMAR [14.05.20
Building  |CIAL) 8/2025 04.01.2025 AGARWALA 25 INot Filed [NO INot Filed [NO INO




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM

IM/S  KESHA
03, Ne IGARMENTS VS|
(Court ICS(COMMER |CS(COMM) M/S SOMYAl15.05.20
Building |CIAL) 549/2024  [24.10.2024 |GARMENTS 125 INot Filed [NO INot Filed NO NO
[VEENA
[KUMARI VS|
M/S
Bo3, Ne INSTAKART
ICourt I(CS(COMMER |CS(COMM) SERVICE  PVT}i5.05.20
Building  |CIAL) 83/2024  14.11.2024 |LTD |25 INot Filed NO INot Filed NO INO
ISURENDER
IKISHAN GUPTA|
1303, Ne VS
ICourt I(CS(COMMER |CS(COMM) ICOMMISIONER|15.05.20
Building  |CIAL) 143/2025 06.03.2025 MCD 25 INot Filed [NO INot Filed NO INO
1303, Ne MANOJ VS
ICourt I(CS(COMMER |CS(COMM) MUSKAN [16.05.20
Building  |CIAL) 154/2025 11.03.2025 | BULANI 125 INot Filed [NO INot Filed NO INO

25.02.2025 [M/S GREAT}19.05.20
INDIA PIPESP25
LTD VS M/S

IMAA VISHNAYV|
03, Ne INFRA
, T
Court  (CS(COMMER [CS(COMM) CONTRAC
Building  |CIAL) 116/2025 INot Filed [NO INot Filed [NO INO

28.02.2025 [M/S BALAR}19.05.20
IMARKETING |25
[PVT LTD VS

M/S JAISWAL|
ILIGHT HOUSE
303, Ne
ICourt ICS(COMMER |CS(COMM)1
Building |CIAL) 27/2025 INot Filed [NO INot Filed [NO INO
03.04.2025 [UNION BANK[20.05.20]|
OF INDIA VSg5
[PRABHAT
[KUMAR
1303, Ne
ICourt I(CS(COMMER |CS(COMM)
Building  |CIAL) 194/2025 INot Filed [NO INot Filed [NO INO
16.04.2025 [STATE BANKZ23.05.20
OF INDIA VSg25
[NISHANT
TYAGI
03, Ne
ICourt ICS(COMMER |CS(COMM)
Building  |CIAL) 231/2025 INot Filed [NO INot Filed [NO INO
03.01.2025 [SHREE JAI23.05.20]
IDURGE Dl2s
ICUTTING DIE
VS ARV|
bos,  Ne IMPORT
ICourt ICS(COMMER |CS(COMM) E%(]ISORT PV
Building  |CIAL) l01/2025 INot Filed [NO INot Filed [NO INO
20.11.2024 26.05.20]|
25
[KISHORE
[KUMAR ARORA|
303, Ne VS ATH INDIA|
ICourt I(CS(COMMER |CS(COMM) INFRATECH
Building _ |CIAL) 590/2024 IPVT LTD Not Filed [NO Not Filed |NO INO
19.12.2024 |AMGR  TUBE26.05.20
[PVT LTD VSg5
IAADIDEVA
INFOTECH PVT|
[LTD
303, Ne
ICourt I(CS(COMMER |CS(COMM)
Building  |CIAL) 645/2024 INot Filed INO INot Filed INO INO
IAMIT JAIN VS|
03, Ne JCR FASHION|
ICourt ICS(COMMER |CS(COMM) [RETAIL PVT28.05.20
IBuilding |CIAL) 222/2025  09.04.2025 |LTD 125 INot Filed NO INot Filed NO INO
303, Ne
ICourt ICS(COMMER
Building |CIAL) INot Filed [NO INot Filed [NO INO

l42[STL. PAWAN KUMAR MATTOSHAHDARA [C.No 304
IDJ (COMM-04)

PUNJAB

INATIONAL

BANK VS
ICOMMERCIA (CS(COMM)/ SANJAY NOT  [NOT INOT INOT P.E. 04
L 79/2025 JAIN 24-05-2025  [FILED |FILED  |[FILED  [FILED _ INOT FILED|08-2025




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGISTRAT NAME VS
43 [MS. PREETI AGARWAI/NORTH- 1377/22 01-05-2025 [M/S

IGUPTA, DISTRICT JUDGE,WEST [EDGETECH AIR|
I((COMMERCIAL COURT) VS M/S AIMER|
ko6 (Civil IR
ICONDITIONIN
G

[HAZOORILAL
IAND SONS|

EWELLER P
[ILTD \E
[RAVINDER
156/21 02-05-2025 [KUMAR

DIRCCIUR
[DELHI
[TOURISM AND|
[TRANSPORATI
ION
DEVELOPMEN
[T CORPN LTD|
1268/19 l05-05-2025 |AND ORS.

IASHOK KUMAR|
ISHARMA VS|
[PEB

104/20 05-05-2025 [INDUSTRIES

ISAROJ
ICHAUDHARY
VS ASHOK|
[KUMAR

847/22 05-05-2025 |[SHARMA

ISUNCARE
[FORMULATION|
IS PVT LTD VS|
IARCHEM
[DRUGS PVT|
KY20/22 l06-05-2025 [LTD AND ORS.

[RAJDHANI
I[FURNISHING
PVT LTD VS
[UKKEN
[VERGESH
I232/21 l07-05-2025 PJOSH

IARUN
IAGGARWALA

S SUMMEREX]
[HOME
IAPPLIANCES
INDIA PVT|
[799/2022 07-05-2022 |[LTD.

ICANARA BANK|
[ERSTWHILE
ISYNDICATE
[BANK \E
150/21 08-05-2025 IAMRITA

[RAKESH JAIN|
VS RITESH|
539/22 14-05-2025 |GUPTA

AND  ANK VS|
IM/S. SETH]
ISUNDER  LAL
JAIN
ICHARITABLE
[EYE HOSPITAL
ISOCIETY AND)|
1313/22 19-05-2025 |ORS.

IDELHIVERY
ILTD. VS ASPEN|
IDIAGNOSTICS
772/22 [20-05-2025 |P. LTD.

[PHOOL KUMAR|
[VS SHRI RAM
IGENERAL
INSURANCE
129/23 21-05-2025 |[COMPANY LTD

RS POLYMERS|
Vs NEW|
[PUNJAB AGRO|
107/19 22-05-2025 |CO.




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM

IORANE
INTERNATION
|AL PVT LTD. VS|
ISARVA
[EDUCATIONAL
IAND

1866/22 22-02-2025 |[CONSULTING

[RAJDHANI
[FLOUR MILLS|
ILTD. \E
RAKESH
130/20 26-05-2025 [KUMAR

[PRITAM
[KUMAR
IMITTAL  AND)|
IORS. VS|
ISAURABH
[TANWAR AND|
l207/21 26-05-2025 |ORS.

l44 [SH.VINOD YADAV CS/Comm./717.12.24 Sunil Niranjan| l03.05.25
94/24 iShah Vs. Ram|
Saware Yadav

16 (Civil

ICS/Comm./4 [23.07.24 M Vikas| l05.05.25
64/24 Technology Pvt|
ILtd. Vs. GSBA|
[Builders Pvt,|
ILtd.

ICS/Comm./401.07.23 |Axis Bank Ltd,| 8.05.25
75/23 [Vs.  Parminder|
Singh

ICS/Comm./401.07.23 |Axis Bank Ltd,| 08.05.25
77/23 [Vs.  Akaknsha|
[Nagpal

ICS/Comm./430.05.23 VoS 14.05.25
29/23 [Technologies Vs.|
Goodluck
Supplies

ICS/Comm./519.09.24 [Shashi Dewan| 14.05.25
70/24 IVs. Rohit]
IChowdhary

ICS/Comm./7 28.11.24 Rohit 14.05.25
50/24 (Chaudhary Vs,
IShashi Dewan

ICS/Comm./6[12.11.24 M/s M.S l15.05.25
97/24 [Engineering Vs,|
M/s Metall
[Finish
[Equipment and|
IChemicals

ICS/Comm./7 17.12.24 Sunil  Niranjan| [17.05.25
94/24 iShah Vs. Ram|
[Saware Yadav

ICS/Comm./5 [20.08.24 Vipul Overseas| 19.05.25
03/24 [Pvt. Ltd. Vs. M/s|
RDHS

ICorporation Ltd.|

ICS/Comm. /7 17.12.24 Shashi ~ Dewan| [19.05.25
94/24 [Vs. Rohit]
IChowdhary




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
ijay Kumar] 19.05.25
Gupta Vs.|
IDinkar Prabodh|
[Saxena
45 [SH. AMIT KUMAR, DISTRICT[NORTH mil
WUDGE, COMMERCIAL
ICOURT
46 |SH. UMED SINGH, DISTRICT[NORTH il
WUDGE (COMMERCIAL)
7[SH.  PANKAJ  GUPTA,SOUTH BLJU
IDISTRICT JUDGHWEST THADATHIL
((COMMERCIAL) Or-. O5- {27-05- 3-07-
l6 Commercial |CS (Comm)/| FARM RESORT] (27-05-2025127-05 20252025 2025
13 lsuit 143/24 l07-10-2024 [PVT. LTD. VSys5780 0-05- 0-05- l30-05- k5852 45852 4-07-
IVISION TRADE| l025 lo25 5 7
INDIA  PVT. poz5 o5
ILTD. & Ors.
INEUTRAL
INVOCC
[PRIVATE
ICommercial |CS (Comm)/ ILIMITED Vs|
613 louit 1386/22 02-08-2022 |\ pcocARE | 5447 {45447 w5447 45447 145852 45852 {45842
[FREIGHT AND|
[FORWARDING
[PVT LTD
M/s Flyjas 09-06- 109-06- 109-06-
Commercial |CS (Comm)/| ILogistics Pvt Ltd| 2025 2025 2025 12-07-2025
013 Isuit 1342/24 (05-07-2024 1y M/s Terrain[*794 05-07- l05-07- l05-07- 15864 45864 19-07-2025
[nfratech 2025 2025 2025
[Prahlad  Singh| 11-07-2025| 29-07-2025
Commercial CS (Comm)/| _ Vs Shashank 11-07-2025 [11-07-2025 | ¢ 7 e
013 lsuit l480/24 27709-2024 |\ mar u5805 18-07-2025/18-07-2025 18-07 45881 45881 3-08
(Chaudhary 2025 2025
Commercial |CS (Comm)/| [DBI BANK Vs
13 louit 110/25 03-03-2025 ¥£D?«:?{§WAMI45808 45854 k5854 45854 45875 45875 (45868
. 07-07-
. Satish ~ Kumar [21-07-2025
Commercial (CS (Comm)/| . l07-07-2025/07-07-20252025 o
1613 lsuit 537/24 26-10-2024 Malhqtra Vsi5796 14-07-2025(14-07-202514-07- 45873 45873 [28-07
Manoj Vats 2025
2025
48|VIKAS DHULL, DISTRICT BLJU
UDUGE, COMMERCIALJ MHADATHIL
ICOURT-02 OB O 5= [27-05- [03-07-
ICommercial |CS (Comm)/| FARM RESORT [27-05-202527-05 20252025 lro25
613 lsuit 143/24 07-10-2024 PVT. LTD. VSys5780 |30-05- 130-05- [30-05- 45852 k5852 bag-07-
[VISION TRADE| 2025 lro25 § i
INDIA  PVT. 2025 po25
[LTD. & Ors.
EUTRAL
INVOCC
[PRIVATE
(Commercial |CS (Comm)/| [LIMITED Vs
613 lsuit 586/22 02-08-2022 |\ D OCARE {9447 {45447 W5447 45447 45852 45852  U5842
[FREIGHT AND)|
[FORWARDING
[PVT LTD
IM/s Flyjac| 109-06- 9-06- 109-06-
Commercial |CS (Comm)/| _ [Logistics Pvt Ltd| 2025 2025 2025 12-07-2025
13 Isuit 1342/24 (05-07-2024 7 M/s Terrain{*5794 l05-07- 5-07- l05-07- (#5864 (#5864 19-07-2025
[[nfratech 2025 2025 2025
IPrahlad  Singh|
. . . 11-07-2025| [29-07-2025
lo13 Cqmmercnal CS (Comm)/27_09_2024 Vs Shashank45805 11-07-2025 [11-07-2025 18-07- 45881 45881 b3-08-
suit 1480/24 [Kumar 18-07-2025[18-07-2025
IChaudhary 2025 [po25
ICommercial |CS (Comm)/| IDBI BANK Vs
613 lsuit l110/25 03-03-2025 M/S GOSWAMI45808 45854 U5854 45854 45875 45875 k5868
[TRADERS




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM

Satish ~ Kumar| 07_07_202507_07_202523)_2057' 21-07-2025
26-10-2024 [Malhotra Vsl45796 hed) e I 45873 45873 [28-07-
[Manoj Vats 14-07-2025/14-07-2025 :“)2057 2025

(Commercial |CS (Comm)/

613 lsuit 537/24

l49[SH. AMIT BANSAL)

[DISTRICT JUDGE), INDIAN

ICOMMERCIAL COURT-03 (OVERSEAS IPE-

lo14 ICommercial |CS(COMM) b1.08.2024 [BANK VS.,01.05.20(15.05.2025
Suit l429/2024 e IANUSHKA 25 DE-

TRADING 29.05.2025

ICOMPANY

INIL INIL INIL INIL INIL

IM/S  ASHDEE|
IHEALTH CARE|

Commercial [CS(COMM) | ¢ 1. 000 oeC P;,I"/rs LTD08 05.20/PE-

Suit 645/2024 IGPHRAMACEU 125 104.06.2025)
[TICALS AND|
[DISTRIBUTORS

614 INIL INIL INIL INIL INIL

IAMIT
[WADHAWAN
ICommercial |[CS(COMM) i5.01.202 IVS. OPERAl13.05.20 [PE-
ISuit 21/2025 5.01. 5 IGLOBAL 25 23.05.2025
[PRIVATE
ILIMITE

614 INIL INIL [INIL INIL INIL

IKAMLADITYYA
I(CONSTRUCTIO

PE-
Commercial |CS(COMM) 06.00.2024 I(\:IO];\IVJUI};;[};I\}?d&osAQO 102.06.2025

Suit l454/2025 ICONTROL 25 gfo 202
SYSTEMS ~ P| -07.2025
LTD

614 INIL INIL INIL INIL INIL

[PRABHAWATI
[THROUGH
ICommercial |[CS(COMM) bo.12.202 IHER SPA16.05.20 |PE:

Suit 650/2024 +12.2024 IhEEPAK SHAHpP5 27.05.2025
[VS. JASMEET|
[KAUR

614 INIL INIL INIL INIL INIL

INDIANNICA
ILEARNING
ICommercial |CS(COMM) 10.03.202 [PRIVATE 17.05.20 [PE-

Suit 125/2025 -03- 5 ILIMITED VS.25 102.06.2025
INEW
IDYAMANDIR

614 NIL INIL [NIL INIL NIL

ANTKRITI
INDUSTRIES
IPRIVATE PE-

Commercial |[CS(COMM) [LIMITED  VS.19.05.20(03.07.2025
14 ISuit bo1/2023  °7-00-2023 |INGPARCTECH b5 DE-

INOLOGIES 28.07.2025
IPRIVATE
LIMITED

INIL INIL INIL INIL INIL

IBANK OF

ICommercial |CS(COMM) b4.03.2022 ]SSII}IRODA RXBI'24.0520PE-

Suit 131/2022 PRAWESH 25 10.07.2025
[PASWA

614 INIL INIL INIL INIL INIL

IDEVI KARAM|
IASSOCIATES
[VS. TRIUMPHpR4.05.20PE-
ISOLUTIONS 25 10.07.2025
[PRIVATE
ILIMITED

ICommercial |CS(COMM)
o14 ISuit 98/2025 28.02.2025 INIL INIL INIL INIL INIL

I50 [SH. RAKESH PANDIT,SOUTH ISUBHASH
IDISTRICT JUDGE,WEST
ICHANDER VS|
ICOMMERCIAL COURT-04 IDELHI [16.05.20
509 ICS(COMM) |651/2024 20.12.2024 IDEVELOPMEN b5
[T AUTHORITY)|
(OF INDIA

02.07.2025[02.07.2024 - - -

[EX SM HAV|
[RAMOTAR VS|
509 ICS(COMM) |464/2024  [18.09.2024 gggé)]{i]iCTORigoszo
[RESETTLEMEN
T

M/S EXC|
MANAGED
ISERVICES PVT.30.05.20|
ILTD. VS5
IMEENAKASHI
[KAINTH

09.07.2025[09.07.2025 - -

509 ICS(COMM) |493/2024  [01.10.2024 16.07.2025 [16.07.2025 |_
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